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FORM B

PUBLIC ANNOUNCEMENT
(Regutation 12 of the insavency and Bankrupicy Board of india
{Liguidatian Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

RG INFRA-BUILD PRIVATE LIMITED

Sche _ PARTICULARS ____DEAS

1. | Name of corporate defitor _ RG INFRA-BUILD PRIVATE LIMITED
2 | Date of Incorporation of corporaie debior. 15-04-2005

3 | Authority under which corporate debtor ~ ROC-Delhe
| I8 incomorated registered jsm =

Comorate Identity No. / Limted Liabiity ~ U70101DL2005PTC135052
| Meertification No. of corporate deblar
5 | Address of the registered office and

!

" G-02. Ground Floor, Piot No. SU LSC B-Block RG

principal office (f any) of corporate City Cantra, Lawrence Road Defthi -110035
debine
6 | Date of closure of Insoivency Resakttion  16-03-2023
| Process ! . .
7. | Liguidation commencement date of 16-03-2023 (Order recenved on 22-03-2023)
corporale dablor

" Rakpsh Kumar Jain
Reg. No. 1BBY IPA-001/-P01297/2018-19/12068

8 | Narme and registraton rumber of e
nsoivency professional actng as

lequidator |

8. | Address and e-mail of the Iquidator as 21, SFS Flals, Shakli Apartments, Ashak Vihar,
registered with the Board Phase- W, Delhi-110062

rakeshjanca@redifimal com

10, | Acdress and e-maii to be used for ~ 1670/120. Ground Floce, Shanti Nagar, Tri Nagar,
| comesponcence with the hquidator Delhi-110035

1 . gintrabuid@gmak com

11, | Last date for submission of claims 215t Aprd, 2023

Natice is hereby given that the National Company Law Tribunal, Court-il, New Delhi has ordered
the commancement ol liquidation of the RG INFRA-BUILD PRIVATE LIMITED on dated
16.03.2023 {Order received on 22.03.2023).

The stakeholders of RG INFRA-BUILD PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 21.04.2023 to the liquidator at the address mentioned agains!
e No. 10,

The fnancial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by glectronic means.
Submission of false or misleading proof of claims shall attract penalties

Name and signature of liquidator . RAKESH KUMAR JAIN

Date : 22-03-2023 Regn No: |BBI/ IPA-0011P-PD1297/2018-19/12068
Place: Dalhi
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